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1 Income Tax Department
Central 
Government 27.01.2026 3,000 3,000 unsecured NO NO NO NO NO NO NO

Grand Total 3,000 3,000

Sl. No.

Annexure 7
Name of Corporate Debtor: KEYA BUILDTECH LLP

Date of Commencement of CIRP : 20.01.2026
List of Creditors as on: 11.05.2026

List of operational creditors (Government Dues)

Details of claim receivedDetails of claimant


